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Mr. P. K. Das, Ld. Counsel for the applicant, prays to allow 
him to withdraw this 0. A. Permission is granted. 

\ 
0. A is bng disposed of being withdrawn. 

(DR. MRU YUNJAY SARANGI) 	 (SUSHSANTA KUMAR PATTNAIK) 

MEMBER (A) 	 MEMBER (J) 

prns 


